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ORDER
T.C.P. No. 441 397 -3981 CLBIMB/MAH 12015

The arguments of both the sides have heard and concluded.

Matter reserved for Orders.

B.S.V. KUMAR
MEMBER (IUDICIAL).

V. NALLASENAPATHY
MEMBER (TECHNICAL).

CLB
Typewritten Text
Sd/-

CLB
Typewritten Text
Sd/-




